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CIl.T., GQujarat-111 Appel I ant (s)
VERSUS

Dalip Bhai J. Kinariwala Respondent (s)
(Wth office report)

Wth C A Nos.6148-57/98, 6375-6412/98, 5020/ 2000
(Wth office reports)

Date : 27/09/ 2001 These appeals were called on for hearing today.

CORAM :
HON BLE MR JUSTI CE Y. K. SABHARWAL
HON BLE MR JUSTI CE BRI JESH KUVAR
For Appellant (s) M. K C Kaushik, Adv.

for Ms.Sushma Suri, Adv.
For Respondent (s)
Ex-Parte

M. H A Raichura, Adv.

UPON hearing counsel the Court nmade the foll ow ng

ORDER
T I To...... To...... To...... To...... T J
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Tag with S.L.P.(C No..... /2001 (CC 6312/2001).
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(N.  Annapur na) (Shel l'y Sengupt a)
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